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(c) The investigation is in proaress. 

(d) No. Sir. 

Compulsory singing of National An.be .. 

2477. SHRI MADAN PANDEY: 
SHRI V.S. VIJAYARAGHAVAN: 

Wan tbe Minister of HUMAN 
RESoURCE DEVELOPMENT be p1eased 
to state: 

(a) whether Kerala Government has 
madt compulsory tbe ~inging of National 
Anthem iu tbe edu..:ational institutions in 
tbat State; and 

(b) if so, whether Union Government 
propose to make tbe singiug of tbe 
National Aolbem Compulsory to their own 
educational institutions a3 wc:11 as tbose run 
by other Slates? 

THE l\llNlST£R Of SrATE IN THE 
DEPARTMENTS O~ EL)UCATI0N AND 
CULTURE IN 'iHE 1\llNlSfRY OF 
HUMAN RESOURCE OEVELOPl\1ENT 
(SHRIMATt KRISHNA SAHJ): (a) The 
Government of Keral.j have made the 
iioging of National Anthem ;ompulsory in 
s~hools. 

(b) The policy of tbe Government on 
8i~giDg of National Aothem is tbat tbere 
should be community singing of tbe 
National Anthem in all &ch001s dally. 

[English] 

Circular Rai1way in II) dcrabad 

2478. SHRI K. RAMACHANIJRA 
REDDY: Will the Minister of RAILWAYS 
be pleased to st ate : 

(a) whether Union Government have 
received the techno-economic and 'ca~ibllity 
report called for in the November, .'84 for 
circular Railway in Hyderabad (Andhra 
Pradesh); 

(b) whether Union Government have 
also received a proposal f(('Im the State 
Government of Aodhra Pradesh to the 
effect that it wilt bear 25% of tbe cost of 
the circular Railway; and 

(c) whether Union Government propo .. 
to esl.blisb a Circular Railway at 
Hyderabad, jf 80. tbe detaUs thereof 7 

THE MINISTER OF STATE Of 7MB 
J\.UNISTRY OP RAILWAYS (SHltl 
MADHAVRAO SCI .. DIA): (a) Yea, 
Sir. 

(b) Yes, Sir. 

(c) Circular R.ailway io Hyder.bad 
M(tropolit.an area being essenlially 10 urban 
transport scheme required for socio-econo
mic activity or tbe cily. tbe respon,ibility 
for development of lu.;b new schemes 
largely rests witb tbe varjous local _FDcies. 
including tbe State Goyernment. 

Irrigation ProJecls for Oatolt loftltt'd 
Are •• 

2479. SURI M. RAGHUMA REDDY: 
Will the M.Olster of WATER RESOURCES 
be pleased 10 ~ta[e : 

(8) whether tbere is any proposal under 
consH.1eralJOo to COO)uuct uu~aUOll projects 
for dacolt infesled arca~ of Madbya Pcadesb 
and Uttar Pradesh; 

(b) if so. tbe broad outJioi:s of me plan; 
and 

(c) tbe funds .noea,ed ror tbe 
purpose? 

THE MINISTER OF WATER 
RESOURCES (SHItI B. SHANKARA
NAND) : (a) to (c). Tbc infofmataoD i. 
bemg coUcct~d aad will be laid 00 tbe 
Table of tbe Hou!e. 

\Vork.h.p ou IferUage Con.e"_tloa 

2480. SHRI SUBHASH \' ADAV : 
SMal PRAKASH CHANDRA : 
SMRI DHARAM PAL SINGH 
MALIK: 

WJII the Minister of HUMAN 
RESOURCE Dti,+ELOPMtiNT be pleued 
'0 state: 

(a) whether a work!lbop 00 Hr.rit4,e 
Conservation was otaaoilCd by tbe Scbool 
of PJannioa and Archjtecture in the ea.; ... 
during February. 1987; and 




